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MINUTES OF NORMS COMMITTEE (NC-7) OF
"PLASTIC & RUBBER PRODUCTS’
MEETING NO. 42/AM15
HELD ON 14.01.2015
UNDER CHAIRMANSHIP OF
DR. L.B. SINGHAL, ADDITIONAL DGFT

Meeting No. 42/87-NC-7/2014 of NORMS COMMITTEE (NC-7) dealing with

‘Chjpter 39 and 40 of ITC (HS) Code’ held on 14.01.2015 under the Chairmanship of
L.B. Singhal, Addl. DGFT, Udyog Bhawan, New Delhi-110011. Following officers attended

thf Meeting:

1) Shri Nand Lal, Senior Development Officer, DIPP
2) Shri §.K. Panigrahi. Economic Officer

The Committee confirmed Minutes of NC Meeting No. 41/AM1S5 held on 08.01.2015.

The Committee, after deliberations. approved following cases and RLA concerned shall

tallefconsequential action as per Foreign Trade Policy/Procedures:
q p 2 Y

MANUAL CASE

L Chslj No. A-200 |INTERNATIONAL CONVEYORS LTD. Status:
NG Ho.:42/AM15  |[HQ F. No. 01/87/162/00148/AM1S/DES-VII Approved
Datdd: 14.10.2015
Regliest: To advise RLLA, Mumbati for issuance of fresh Advance Authorization
Degision: The case was discussed in the Meeting and it was noted that following three cases

were| rejected by NC-7 in its Meeting No. 19/AMI5 held on 06.08.2014 because applicant has not
furpighed the requisite information inspite of repeated reminder:
|

C&p

s.L Hgqrs. F. No. RLA F. No. Advance Authorization No.
N and Date
1.|'l| 01/87/050/00419/AM14/DES-VII | 03/94/040/00720/AM14 0310761263 dt. 10.12.2013
2.] || 01/87/050/00421/AM14/DES-VII | 03/94/040/00730/AM 14 0310761253 dt. 10.12.2013
3.0 || 01/87/050/00422/AM14/DES-VII | 03/94/040/00738/AM 14 0310761260 dt. 10.12.2013
! Now, the firm has furnished the requisite information and a copy of the same has been sent to D/o
for their comments. The above mentioned three cases are under consideration of NC,

As the firm has fumished the information, RLA, Mumbai may decided for issuance of fresh

Advafice Authorization to the firm as per the FTP/ HBP Vol. I.
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~ lawvaited from D/o C&PC.

ONLINE CASES
{se No.:3/17/87-ALC1/2013  Party Name:J.D. JONES & CO. Meet No/Date:42/87- Status:
PVT.LTD. ALCI1/2014 Deferred
14.01.2015
File o RLA File " Lic.No/Date:0210190491 |Defer
/87/050/00110/AM 14/ 102/24/040/00028/AM 14/ 10.06.2013 Date:28.01.2015

cision: In responSe' to D/L dated 30.07.2014 issued by D/o C&PC, the firm had
sybmitted its reply, a copy of which was forwarded to D/o C&PC on 17.12.2014. Comments

Clse No.:4/1787-ALC172013 Party Name:1.D. JONES & CO. Meet No/Date:42/87-  [Status:
. PVT. LTD. ALC1/2014 IDeferred
\ 14.01.2015 i

File ~ RLAFile T Lic.No/Date:0210190498 iDefer

01 /87/050/00111/AM 14/ :02/24/040/60029/AM 14/ 10.06.2013 ‘Date:28.01.2015

cision: In feéponse to D/L dated 30.07.2014 issued bymli;'b C&PC, the firm had
sybmitted its reply, a copy of which was forwarded to D/o C&PC on 17.12.2014. Comments
aited from D/o C&PC.

g ]
[cdhse No.:24/37/87-ALC1/2013  Party Name:SUPRABHA Meet No/Date:42/87-  Status:
PROTECTIVE PRODUCTS  ALC1/2014 Deferred
| PVT LTD 14.01.2015
File N RLA File ~ iLic.No/Date:3110060151 |Defer
:§1/87/050/00359/AM 14/ 131/83/040/00093/AM 14/ 30.08.2013 {Date:28.01.2015

ision:  The firm vide e-mail dated 30.07.2014 sought for advice regarding submission of
ifformation / data in reply to Point No. 5 of D/o C&PC’s D/L. No. 46011/111/2013-PC.IL
ted 12.06.2014. The request of firm was considered by NC in its Meeting No. 22/AMI5
id on 27.08.2014 and it was decided to ask the firm to furnish the available information for
th the export products whatever is available with them. Accordingly, the firm vide e-mail
ted 23.09.2014 and 18.11.2014 (Final Reminder) was requested to furnish whatever the

ailable information with them within 15 days time. Reply awaited from the firm.
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- [sdbmission of information.

' ?CLse No.:15/41/87-ALC1/2013 Party Name:VISHAKHA ‘Meet No/Date:42/87- }siéiﬁs: """""""""
POLYFAB P.LTD ALC1/2014 Deferred
14.01.2015 :

||dlase No.:16/41/87-ALC1/2013 :Party Name:VISHAKHA Meet No/Date:42/87-  Status:
'POLYFAB P.LTD ALC1/2014 Deferred
1 114.01.2015 |

lse No.:33/29/87-ALC1/2013 ‘Party Name:VISHAKHA  Meet No/Date:42/87- Status:
POLYFAB P.LTD ALC1/2014 Deferred
14.01.2015
HD File RLA File " Lic.No/Date:0810124734 Defer
/87/050/00257/AM14/ 108/24/040/00230/AM 14/ 12.09.2013 Date:11.02.2015

cision: A D/L No. 46011/85/2013-PC.1I dated 06.01.2015 was issued by D/o C&PC to
. It was decided by the Committee to issue a Reminder to firm giving 15 days time for

[hse No.:2/42/87-ALC1/2013  Party Name:).D. JONES & CO. Meet No/Date:42/87-  Status:
PVT. LTD. ALCI/2014 Deferred
14.01.2015
File o RLA File - Lic.No/Date:0210196733 Defer
1/87/050/00388/AM 14/ 0224/040/001 35/AM 14/ 25.11.2013 ‘Date:28.01.2015

IDecision: In response to D/L dated 30.07.2014 issued by D/o C&PC, the firm had
isfibmitted its reply, a copy of which was forwarded to D/o C&PC on 17.12.2014. Comments
apvaited from D/o C&PC.

QFile R RLA File Lic.No/Datc:0810126762 Defer

:f41/87/050/00378/AM 14/ :08/24/040/00365/AM 14/ 29.11.2013 ]Date 11.02.2015
ecision: A D/L No. 46011/85/2013-PC.11 dated 06.01.2015 was issued by D/o C&PC to
Arm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
bmission of information.

HQ File ’ ~ RLAFile " Lic.No/Date:0810126763 [Defer

: 1/87/050/00379/AMI4/ :08/24/040/00366/AM 14/ 29.11 20I3 Date:;11.02.2015
[Pecision: A ‘D/L No. 46011/85/2013-PC.11 dated 06.01.2015 was issued by Dfe C&PC to
iffrm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
‘qubmission of information.
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" lichse No.:19/1/87-ALC1/2014  Party Name:SNF [INDIA] PVT. Meet No/Date:42/87- Status:
ol LTD., ALC1/2014 Deferred
o 14.01.2015
File ~ RLAFile  LicNo/Date:2610012322 |Defer
:{11/87/050/00538/AM 14/ :26/24/040/00006/AM 14/ 20.01.2014 Date:28.01.2015
[ Mecision: A D/L No. 46011/51/2014-PC.1I dated 06.08.2014 was issued by D/o C&PC to “L
. [[lrm. This was followed by Reminder from DGFT on 08.09.2014 and 23.12.2014 (Final
eminder) giving 15 days time for submission of information. Reply awaited from the firm.
| Fase No.:49/42/87-ALC1/2014  Party Name:VISION Meet No/Date:42/87-  Status:
. PRODUCTS (P) LTD "‘ALC1/2014 ‘Deferred
14.01.2015
o foFie RLA File ~ LicNo/Date:3410039187 {Defer ‘J{/
{H01/87/050/00390/AM15/ :34/24/040/00269/AM 14/ 04.02.2014 iDate:04.02.2015
ecision: A copy of application has been forwarded to D/io C&PC on 13.01.2015. Comments
'| Jpwaited from D/o C&PC.
1l &Sse‘&o.:u'ziﬁ"'}iﬂiﬁﬁb 14 Party Name:UNITEC FIBRES  ‘Meet No/Date-42/87- Status:
‘ PVT.LTD. 'ALC1/2014 Deferred
; 14.01.2015
| HO Fie RLA File Lic.No/Date:0310770188 |Defer
10%01/87/050/00001/AM15/ £03/95/040/00224/AM12/ 11.02.2014 |Date:28.01.2015 %/
: ecision: A D/L No. 46011/44/2006-PC.11 dated 12.05.2014 was issued by D/o C&PC to
|| Jfirm. This was followed by Reminder from DGFT on 08.09.2014 and 23.12.2014 (Final
| fReminder) giving 15 days time for submission of information. Reply awaited from the firm.
[ Jlcase No.:2/48/87-A1.C1/2013 Party Name:UNITEC FIBRES ~ Meet No/Date:42/87-  Status:
E | PVT.LTD. ‘ALC1/2014 ;Deferred
14.01.2015
| [HQ File RLA File ' Lic No/Date:0310770496 |Defer k
F :01/87/050/00451/AM 14/ :03/95/040/00143/AM12/ 18.02.2014 :Date:28.01.2015
Decision: A D/L No. 46011/44/2006-PC.I1 dated 12.05.2014 was issued by D/o C&PC to
in firm. This was followed by Reminder from DGFT on 08.09.2014 and 23.12.2014 (Final
| |Reminder) giving 15 days time for submission of information. Reply awaited from the firm.

Slo wifera o RYerd, and A1 ow.
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| ﬁ{ase' No.:3/1/87-ALC1/2014  Party Name:UNITEC FIBRES ~ Meet No/Date:42/87-  iStatus:
: PVT.LTD. ALC1/2014 Deferred
| 14.01.2015
Q File ~ RLAFile  Lic.No/Date:0310771913 |Defer
12.91/87/050/00522/AM14/ 03/95/040/001 30/ AM14/ 25.02.2014 Date:28.01.2015
ecision: A D/L No. 46011/44/2006-PC.II dated 12.05.2014 was issued by D/o C&PC to

irm. This was followed by Reminder from DGFT on 01.09.2014 and 23.12.2014 (Final
eminder) giving 15 days time for submission of information. Reply awaited from the firm.

| fease No.:54/7/87-ALC1/2014  Party Name:INTERNATIONAL Meet No/Date:42/87- | Status:
CONVEYORS LIMITED ALC1/2014 Deferred
14.01.2015 -

i | o Fite ~ RLAFile Lic.No/Date:0310772113 rDefer

15 8 :03/94/040/00950/AM 14/ 27022014 |Date:28.01.2015

[Pecision: A D/L No. 46011/115/2005-PC.11 dated 11.11.2014 was issued by D/o C&PC to
irm. This was followed by Reminder from DGFT on 08.12.2014 giving 15 days time for
submission of information. Reply awaited from the firm.

ase No.:55/7/87-ALC1/2014 Party Name:INTERNATIONAL Mect No/Date:42/87-  |Status:
CONVEYORS LIMITED ALCI1/2014
14.01.2015
HQ File RLA File Lic.No/Date:0310772114 Defer
f01/87/050/00074/AM15/ 03/94/040/00951/AM 14/ 27.02.2014 ‘Date:28.01.2015

Pecision: A D/L No. 46011/115/2005-PC.11 dated 11.11 2014 was issued by D/o C&PC to
irm. This was followed by Reminder from DGFT on 08.12.2014 giving 15 days time for
submission of information. Reply awaited from the firm.

Case No.:21/7/87-ALC1/2014  Party Name:INTERNATIONAL Meet No/Date:42/87- [Status:
CONVEYORS LIMITED ‘ALC1/2014 ‘Deferred
14.01.2015
Q File RLA File Lic.No/Date:0310772649 |Defer
01/87/050/00040/AM15/ :03/94/040/01004/AM 1 4/ 03.03.2014 Date:28.01.2015

Decision: A D/L No. 46011/115/2005-PC.1I dated 11.11.2014 was issued by D/o C&PC to
firm. This was followed by Reminder from DGFT on 08.12.2014 giving 15 days time for
| bubmission oflnformatlon Reply awalted from the f'rm
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i@lase No.:22/7/87-ALC1/2014 ?;&;“Name:—: INTERNATIONAL ‘Meet No/Date:42/87- Status:

i CONVEYORS LIMITED ‘ALC1/2014 Deferred

? 14.01.2015

IQFle @ RLAFile - Lic.No/Date:0310772650 |Defer
1/87/050/00041/AM 5/ -03/94/040/01005/AM 14/ 03.03.2014 Date:28.01.2015

ecision: A D/L No. 46011/115/2005-PC.II dated 11.11.2014 was issued by D/o C&PC to qif
§irm. This was followed by Reminder from DGFT on 08.12.2014 giving 15 days time for

ubmission of information. Reply awaited from the firm.

ase N0.:2/33/87-ALC1/2014  Party Name:JJ PLASTALLOY :Meet No/Date:42/87- Status:
PVT. LTD,, ALCI1/2014 Deferred
14.01.2015
HQFle @ RLAFile " LicNo/Date:1510021433  [Defer
:01/87/050/00307/AM 15/ 115/24/040/00013/AM 14/ 07.03.2014 'Date:28.01.2015

Decision: A copy of arpplicétio; has been _forwarded t-bAl.)lo C&PC on 01.01.2015. Comments
awaited from D/o C&PC.

[Case No.:9/7/87-ALC1/2014  Party Name:SHAKTIPLAS ~ Meet No/Datc:42/87- Status:
INDUSTRY ALC1/2014 |Deferred
14.01.2015
HQ File RLA File Lic.No/Date:0510382815  [Defer
:01/87/050/00028/AM 15/ :05/24/040/00492/AM 14/ 26.03.2014 |Date:28.01.2015

Decision: A DL No. 46011/62/2014-PC. I dated 12.08.2014 was issued by D/o C&PC to firm. This
was followed by Reminders from DGFT on 08.09.2014 and 18.11.2014 (Final Reminder) giving 15
/days time for submission of information. Reply awaited from firm.

‘Case No.:42/7/87-ALC1/2014 Party Name:EASTMAN  Meet No/Date:42/87- Status:

? RECLAMATIONS ALC1/2014 ‘Deferred

; 14.01.2015 | °J/
'HQ File RLA File Lic.No/Date:3010101402 [Defer
:01/87/050/00061/AM 15/ :30/24/040/00056/AM 14/ 26.03.2014 .Date:28.0 1.2015

Decision: In response to D/L dated 23.07.2014 irssuéd'bgz DIPP, the firm had submitted its
reply, a copy of which was forwarded to DIPP on 01.01.2015. Comments awaited from DIPP.
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arge e TR Ee e L3O m_ﬁ o
Additional Directy: Lo wrat of Foreign aw
Fforoa wa Jedid fididd, 3l Hﬁ:dia
Ministry of Commerce & Industry. Goveff\menl 0
¢ faoeil/New Delhi




| dase No.:2/14/87-ALC1/2014  Party Name:KLJ POLYMERS ~ Meet No/Date:42/87-  Status:
: & CHEMICALS LTD., ‘ALC1/2014 &Deferred
14.01.2015 ‘
HO File RLA File ‘Lic.No/Date:0510384217 nDefer

l/87/050/00! IZ/AM 15/ 05/23.’040/00008/AM 15/ 16.04.2014 [Date:28.01.2015

ecision: In responsc to D/L dated 07.07.2014 issued by D/o C&PC, the firm had ,
ubmitted its reply, a copy of which was forwarded to D/o C&PC on 01.01.2015. Comments "]/

walted from D/o C&PC

“ase No.:4/9/87-ALC1/2014  Party Name:UNITED ~ Meet No/Date:42/87-  Status:
CHLORO-PARAFFINS :ALC1/2014 iDeferred
‘PVT.LTD., 14.01.2015 l
IQFile =  .RLAFile o ‘Lic.No/Date:0210202526 [Defer
0I/87/050/00085/AM 1 5/ 02/24/040/002] 2/AM]4/ 21.04.2014 |Date:28.01.2015
 [Decision: In response to D/L dated 31.07.2014 issued by D/o C&PC, the firm had
“{submitted its reply, a copy of which was forwarded to D/o C&PC on 01.01.2015. Comments
awaited from D/o C&PC.

e I

Case No.:1/7/87-ALC1/2014 .Party Name:MANJUSHREE ~ Meet No/Date:42/87- Status:
TECHNOPACK LTD, ALC1/2014 Deferred

| , 14.01.2015

HQ File RLA File Lic.No/Date:0710103920 {Defer

1:01/87/050/00020/AM 1 5/ :07/24/040/00415/AM 14/ 05.05.2014 Date:28.01.2015

}Decision: A D/L No. 46011/220/2005-PC.1I dated 06.08.2014 was issued by D/o C&PC to
ifirm. This was followed by Reminders from DGFT on 25.08.2014 and 18.11.2014 A/

(Final Reminder) giving 15 days time for submission of information. Reply awaited from

firm.

‘Case No.:1/12/87-ALC1/2014 Party Name:TECHNO ‘Meet No/Date:42/87-  [Status:

: WAXCHEM PVT.LTD, ALC1/2014 Deferred

i 14.01.2015 |

iHQ File RLA File Lic.No/Date:0210203005  [Defer
:01/87/050/00093/AM 15/ :02/24/040/00003/AM 15/ 07.05.2014 Date:28.01.2015
Decision: A D/L No. 46011/45/2014-PC.11 dated 08.09.2014 was issued by D/o C&PC to X

;frm This was followed by Reminder from DGFT on 07.10.2014 and 24.12.2014 (Final
}Remmder) giving IS days nme for submlssmn of mformatlon Reply awaited from the firm.
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qase N01011i187TALCI?2614 Party NamcMRE‘Ia..EANi - ‘MEéENb/DateQQ/S'!- !Status:
'SYSTEMS PRIVATE ALC1/2014 iDeferred
‘LIMITED 114.01.2015 |

Q File B RLAFile " Lic.No/Date:0910060144  Defer
191/87/050/00120/AM15/ :09/24/040/00068/AM 15/ 19.05.2014 ‘Date:28.01.2015

ecision: In res;gar?setoDfLaatngIb_?EOl; issued by D/o C&PC, the firm had
ubmitted its reply, a copy of which was forwarded to D/o C&PC on 26.11.2014. Comments
Awaited from D/o C&PC.

‘ase No.:14/15/87-ALC1/2014 Party Name:BUILDMET ;Meet No/Date:42/87- %Status:
FIBRES PVT LTD., ALC1/2014 iDeferred
14.01.2015
HQ File - RLA File - Lic.No/Date:0710105086 |Defer
01/87/050/00139/AM15/ 07/24/040/00090/AM15/ 13.06.2014 Date:28.01.2015

ecision: A copy of ap-bﬁcation has been forwarded to_blg C&PC on 07.07.2014 and again on
7.01.2015. Comments awaited from D/o C&PC.

T flcase No.:1/16/87-ALC1/2014 Party Name:NITREX ~ Meet No/Date:42/87-  [Status:
CHEMICALS INDIA LTD., ALC1/2014 \Withdrawn
: 14.01.2015 E
IHQ File RLA File Lic.No/Date:5210041 '1'47‘""}
:01/87/050/00141/AM 5/ :52/24/040/00014/AM 15/ 03.07.2014 |

‘authorization was issued to firm on repeat basis (Adhoc Norms) in terms of Para 4.7.1 of
HBP vide decision taken by NC in its Meeting No. 8/87-ALCI1/2013
theld on 22.05.2013 (Case No. 9/15/87-ALC1/2012). Hence, the Committee decided to
withdraw the case.

1| [Case No.:20/30/87-ALC1/2014 Party Name:SUN PLAST ~ Meet No/Date:42/87- Status:

| 1 ALCI1/2014 Deferred
| 14.01.2015

‘ e s e e O S P,

FXT HQFile RLA File Lic.No/Date:0310786925 Defer
:01/87/050/00242/AM1 5/ 03/95/040/00333/AM 15/ 16.07.2014 Date:28.01.2015

;’Decnsnon: A copy of application has been forwarded to D/o C&PC on 24.10.2014 and again on
07.01.2015. Comments awaited from D/o C&PC.

Slo wifera Qo g, sddigm
Dr. LALIT B. SINGHAL. 1.T.S.
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dhse No. :4/24/87-ALC1/2014

1/87/050/00214/AM 5/

aited from D/o C&PC.

File
. 1/87/050/00202/AM 1 5/

] ecision:

30/ HC

{Lﬁée No.:5/32/87-ALC1/2014

aited from D/o C&PC.

_,)‘._4 L e e e -
Clase No.:4/32/87-ALC1/2014

‘Party Name:POLYFILL

TECHNOLOGIES PVT LTD

~ RLA File

34/24/040/00074/ AM 15/

‘Meet No/Date:42/87-  |Status:
‘ALC1/2014 ineremd
14.01.2015
Lic.No/Date:3410040384 ;Defer

21.07.2014

iDate:14.01.2015

dhse No.:14/22/87-ALC1/2014 ‘Party Name:STERA
ENGINEERING INDIA
PRIVATE LIMITED

RLA File

04/24/040/00084/AM 15/

Party Name:ASMACO

PACKAGING INDUSTRIES

RLA File
:03/94/040/00385/AM 15/

Party Name:EXPANDED
POLYMER SYSTEMS PVT.

LTD

;RLA Flle
03/94/040/00384/AM ] 5/

In response to D/L dated 10.11.2014 issued by D/o C&PC, the firm had

Meet No/Date:42/87-  (Status:
'ALC1/2014 Deferred
14.01.2015

Lic.No/Date:0410159057 Defer
22.07.2014 Date:14.01.2015

Meet No/Date:42/87-
ALC1/2014

A copy of appllcatlon has been forwarded to D/o C&PC on 24.10.2014 and again on
.01.2015. Comments awaited from D/o C&PC.

14.01.2015

Lic.No/Date:0310787423
30.07.2014

iStatus:
iDeferred

‘Defer
Date 28.01.2015

A copy of application has been forwarded to D/o C&PC on 11 11 2014 Comments

‘Meet No/Date:42/87-  [Status:
ALC1/2014 Deferred
14.01.2015

" ‘Lic.No/Datc:0310787598 [Defer
04.08.2014 Date:28.01.2015
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32).

File
1/87/050/00226/AM 15/

ecision:

| bm;ssmn of information.

se No.:7/32/87-ALC1/2014

HO File
{)1/87/050/00283/AM 1 5/

ecision:
aited from D/o C&PC.

34

dlase No.:6/30/87-ALC1/2014

Q File
; 1/87/050100228/AM 15/

ecision:

se No.:4/30/87-ALC1/2014

Party Name: WACKER
METROARK CHEMICALS
PVT LTD.

RLA File
:02/24/040/00079/AM 15/

Party Name:EXPANDED
POLYMER SYSTEMS PVT.

LTD

RLA File
:03/94/040/00407/AMI S/

'Meet No/Date-42/87-
ALC1/2014

14.01.2015
‘Lic.No/Date:0210204708
05.08.2014

Status;
Deferred
Defer
Date:11.02.2015

A D/L No. 46011/71/2004-PC.1I dated 12.01.2015 was issued by D/o C&PC to
. It was decided by the Committee to issue a Reminder to firm giving 15 days time for

‘Meet No/Date:42/87- Status:
ALC1/2014 Deferred
14.01.2015

‘Lic.No/Date:0310787704 Defer
06.08.2014 Date:28.01.2015

A copy of appllcatlon has been forwarded to Dlo C&PC on 11.11.2014. Comments

Party Name: WACKER
METROARK CHEMICALS

PVT LTD

RLA F:Ie
:02/24/040/00093/AM15/

‘Meet No/Date:42/87- |§tat_us
ALC172014 Deferred
14.01.2015 i
 ILic.No/Date:0210204763  Defer
12.08.2014 Date:11.02.2015

A D/L No. 46011/71/2004-PC.11 dated 12.01.2015 was issued by D/o C&PC to
rm. It was decided by the Committee to issue a Reminder to firm giving 15 days time for
bmission of information.
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se N0.:5/30/87- --_zParty'Name:"l:EGA "‘Meet No/Date:42/87- vmvéStatus: Approved
172014 INDUSTRIES LTD. ALC1/2014
14.01.2015 t
File ~ RLA File 7 Lic.No/Date:0210204772 |
/87/050/00227/AM 15/ 02/24/040/00092/AM1 5/ '13.08.2014 ]
cision: As per the written comments furnished by the DIPP vide their letter No.

74138/2014/TSW dated 02.01.2015, the Committee approved following adhoc norms:
EXPORT ITEM QTY IMPORT ITEM QTY
(per kg of
export product)
Rubber Liner for| 2246000.00 kgs | 1.  Synthetic Rubber PBR 0.182 kg
|Grinding Mills for (any grade)
Mining Industries 2. Natural Rubber (any 0.182 kg
grade)
351 3. Carbon Black (any grade) 0.212 kg

4. Rubber Chemicals, viz., 0.014 kg
Anti oxidant / Accelerator /
Retarder / Peptizer

5. Aluminium  Extruded 0.053 kg
Profile

6. Hot Rolled Steel Plate — 0.267 kg
Gr Hardox 500 / JFE -
EHS00A

7. Rubber Process Oil — 0.031 kg
any grade
Note: There will be a value cap to 7% of FOB value of exports in case of Rubber Chemicals at S, No. 4 above.

!! RLA may take consequential action as per Policy / Procedures.
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‘dlase No.:37/30/87-ALC1/2014 Party Name:DSM INDIA PVT. Meet No/Date:42/87- Status:
LTD ' ‘ALC1/2014 Deferred
_ 14.01.2015
Q File RLA File iLic.No/Date:3110064757 [Defer
§11/87/050/00259/AM 15/ 131/83/040/001 18/AM 15/ 119.08.2014 Date:28.01.2015

ecision: A copy of applicétion has been fomardéa-t(_)-_Dlo C&PC on 24.10.2014. Comments
aited from D/o C&PC.

37

dlase No.:38/30/87-ALC1/2014 Party Name:DSM INDIA PVT. Mect No/Date:42/87- ‘Status:
LTD :ALC1/2014 Deferred
14.01.2015 |
Q File S " RLA File "~ Lic.No/Date:3110064758 |Defer

B1/87/050/00260/AM 15/ :31/83/040/00120/AM15/ 19.08.2014 |Date:28.01.2015

ecision: A copy of application has been forwarded to D/o C&PC on 24.10.2014. Comments
aited from D/o C&PC.

- o 1?-{?]_(_“‘ T.S.
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File -
1/87/050/00246/AM 15/

ecision:

13

se No.:24/30/87-AL7C717 /207]1” Party Name:RAI;iﬁ
ENGINEERING CO.P.LTD.

RLA File
105/24/040/00218/AM15/

‘Meet No/Date:42/87- iStatus:
ALC1/2014 Approved
14.01.2015 :
Lic.No/Date:0510390615 |
20.08.2014 i

As per the written comments furnished by the D/o C&PC vide their OM No.

011/17/201 1-PC-II dated 23.12.2014, the Committee approved following adhoc norms:

EXPORT ITEM

QTY IMPORT ITEM QTY
Powder Coating Resin 1kg | 1. Epoxy Resin 0.260 kg
2. Polyester Resin 0.309 kg
3. Titanium Dioxide 0.098 kg
4. Benzoin 0.008 kg
5. Pigments 0.027 kg
6. Wax 0.002 kg
7. Flow Additive 0.008 kg
8. Barium Sulphate Precipitated 0.305 kg
9. Tri Glycidy! Iso Cyanurate 0.013 kg
RLA may take consequential action as per Policy / Procedures.

Slo Tt o faspe
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_h

Elaee-No.:33/30;’87-ALle2014 Party Name:VASA Meet No/Date:42/87- %Status:
PHARMACHEM P.LTD ‘ALC1/2014 Approved
14.01.2015 |
Q File RLA File ~ Lic.No/Date:0810133060 .
§)1/87/050/00255/AM S/ :08/24/040/00178/AM15/ 20.08.2014 |

46011/86/2013-PC-11 dated 06.01.2015, the Committee approved following adhoc norms:

Fase No.:26/30/87-ALC1/2014 Party Name:VIKAS © ‘Meet No/Date:42/87-  Status:
.GLOBALONE LIMITED LALC1/2014 Deferred
14.01.2015 |
HoFile RLA File Lic.No/Date:0510390643 Defer

ecision:  As per the written comments furnished by the D/o C&PC vide their OM No.

EXPORT ITEM QTY IMPORT ITEM QTY
Croscarmellose sodium| 1 kg | Sodium Carboxy Methyl 1.10 kg
BP/EP/USP/INF Cellulose

RLA may take consequential action as per Policy / Procedures.

1/87/050/00248/AMI5/ :05/24/040/00222/AMILS/ - ?21 .08.2014 iDate:28.01.2015

ecision: A copy of apphcatton has been forwarded to Dlo C&F'C on 24 10.2014. Comments
waited from Dioc C&PC.
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e No.:27/30/87- . .Pa-ny Meet No/ Date:42/87- ;Status:

C1/2014 Name:NOSLAR INTERNATIONA ALC1/2014 Approved
L LTD. 14.01.2015 :

File RLA File :05/24/040/00225/AM15/ Lic.No/Date:0510390714

0)/87/050/00249/ AM 15/

cision:

As per th

22.08.2014

¢ written comments furnished by the DIPP vide

48/2014/TSW dated 02.01.2015, the Committee approved following adhoc norms:

“their letter No.

EXPORT ITEM QTY IMPORT ITEM QTY
(per 100
kgs of
export
product)

Nylon Bicycle] 4822500 kgs | 1. Synthetic Rubber 16.10 kg
Tyres fitted with! (64300 Pcs) |5  Bead Wire 12.3kg

Reflective Tape 3. Carbon Black 20.7 kg

4. Natural Rubber 25.5kg

5.  Rubber Chemicals : Anti 49kg
oxidants, Accelerators,

Retarders, Peptizers
. Zinc Oxide 1.2 kg

7. 6 Dipped Nylon Tyre Cord 8.0kg
Fabric (840D /1)

8. Reflective Tape (width 5| Net+ 5%
mm)

9.  All other misc. materials / 4.2 kg
chemicals, viz.
microcrystalline wax, paraffin
wax, pigments & softeners,
sulphur,  plasters, coupling
agensts, activators & fillers,

Dip Chemicals (excluding
resorcinol). mould releasing
agents. tackticrs & catalyst
10. Synthetic  Rubber, | 0.071 kg
7 Reprocessed EPDM

Note: There will be a value cap upto 7% of FOB of value of exports in case

of Rubber Chemicals at S. No. § above.

RLA may take consequential action as per Policy / Procedures.
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%ase N0.:30/30/87-ALC1/2014 ‘Party Name:SANKHLA Meet No/Date:42/87-  [Status:
| 'INDUSTRIES, IALCI/2014 Deferred
i 14.01.2015
42 #QFile ' RLA File ' Lic.No/Date:0710106569 | Defer
- | $1/87/050/00252/AM15/ :07/24/040/00192/AM 15/ 127.08.2014 iDate:28.01.2015 Y
Pecision: A copy of application has been forwarded to D/o C&PC on 24.10.2014. Comments
{waited from D/o C&PC.
[ fase No.:14/32/87-ALC1/2014 Party Name:AVI GLOBAL  Meet No/Date:42/57- iStatus:
i PLAST PRIVATE LIMITED ALC1/2014 iDeferred
14.01.2015
MQ File ~ RLAFile ' Lic.No/Date:0310788518 |Defer
4B 401/87/050/00290/AM15/ :03/94/0406/00476/AM15/ 28.08.2014 |Date:11.02.2015
: ecision: A D/L No. 46011/93/2014-PC.1I dated 09.01.2015 was issued by D/o C&PC to V
irm. it was decided by the Committee to issue a Reminder to firm giving 15 days time for
ubmission of information.
| [Case No.:16/32/87-ALC172014 Party Name:EXPANDED ~ Meet NoDated 287 [Statan
POLYMER SYSTEMS PVT. ALC1/2014 Deferred
LTD 14.01.2015 !
44 FiQFile TURLARE T T L NofDue03 10788516 Dot \(
01/87/050/00292/AM 15/ :03/94/040/00497/AM 1 5/ :28.08.2014 gDatc:28.0 1.2015
ecision: A copy of application has been forwarded to D/o C&PC on 11.11.2014. Comments
waited from D/o C&PC.
[ |[Case No.:31/30/87-ALC1/2014 Party Name:MACRO ~ Meet No/Date-42/87- 'Status:
Y ‘POLYMERS P. LTD. ALCI1/2014 Deferred
} ‘ 14.01.2015
P — e E . . D e
I:lﬁ HQ File ‘RLA File iLic.No/Date:0810133178  |Defer
| :01/87/050/00253/AM 1 5/ 08/24/040/00161/AM 15/ 01.09.2014 Date:28.01.2015
|| kDecision: A copy of application has been forwarded to D/o C&PC on 24.10.2014. Comments
||' §awaited from D/o C&PC.

Rl V|

Ho cfera Qo fHae, arddAigs
%Tl? LALIT B. SINGHAL, 1.T 8.
b f—Erlmlz IF n Trade
itional Director General of Fore@
o ud HAreTy, HIRd AIEBN
Ministry of Commerce & Industry, Government of India
""g fasefl/New Delhi




" |[dlase No.:34/30/87-  Party Name:MACRO ~ .Meet No/Date:42/87- Status: Deferred

LC1/2014 POLYMERS P. LTD. ALC1/2014

| 14.01.2015

4q [MQFile RLA File Lic.No/Date:0810133176 |Defer

| |iP1/87/050/00256/AM15/ :08/24/040/00183/AM 15/ 01.09.2014 Date:28.01.2015 Y

' ecision: A copy of application has been forwarded to D/o C&PC on 24.10.2014. Comments

: | igwaited from D/o C&PC.

| | frase No.:35/30/87- Party Name:MACRO 'Meet No/Date:42/87-  [Status: Deferred

. | IALC12014 ‘POLYMERS P. LTD. ALCI1/2014

. 14.01.2015

ap poFile RLA File Lic.No/Date:0810133177 |Defer )(

! 1/87/050/00257/AM15/ :08/24/040/00201/AM 15/ 01.09.2014 Date:28.01.2015
ecision: A copy of application has been forwarded to D/o C&PC on 24.10.2014. Comments

[Case No.:32/30/87-
LC1/2014

3 B SR
48 HQ File
- f:01/87/050/00254/AM1 5/

waited from D/o C&PC.

ecision:

Case No.:43/30/87-
ALC1/2014

17

‘Party Name:MACRO - Meet No/Date:42/87- Status: Deferred
POLYMERS P. LTD. :ALC1/2014
14.01.2015

:RLA File
108/24/040/00168/AM1 5/

03.09.2014

Defer
Date:28.01.2015

Decision:

HQ File

A copy of application has been forwarded_fé Dio C&PC on 24,10.2014. Comments
" llawaited from D/o C&PC.

:01/87/050/00265/AM 15/

iawaited from D/o C&PC.

'Pany Name:MACRO Meet No/Date:42/87-  Status: Deferred
POLYMERS P. LTD. ALC1/2014

14.01.2015 |
RLA File ‘Lic.No/Date:0810133321 | Defer
:08/24/040/00224/AM 15/ 12.09.2014 Date:28.01.2015

A copy of application has been forwarded to D/o C&F"'C on24102014 Comments

Sfo difera fao figa, smfdrgd.
Dr. LALIT B, SINGHAL, I.TS.

HAY =aram
Additional Director General of Foreign Trade
i AT, HIRA AHIR
Ministry of Commerce & Industry Gavernment of india
faeeit/ New Delhi




i5 )' Q File
] 1/87/050/00391/AM 15/

ecision:

"ase No.:50/42/87-ALC1/2014 Party Name:ROY AL TOUCH

FABLON PVT. LTD.,

RLAFile

:02/24/040/0011 5/AM1 5/

The Committee noted that the appllcatlon is still awaited from RLA. Hence, it
as decuded to call for appllcatlon from RLA and firm for further consideration of the case.

EMeet-Nd/’[)-a\t_t_azé_tifii-'l- B Status:
_ALC1/2014 Deferred
14.01.2015

©:Lic.No/Date:0210204972 [Defer
12.09.2014 Date:04.02.2015

HQ File
01/87/050/00263/AM15/

Decnsnon'

?Reply awaited from the firm.

&
5] ‘HQ File
':01/87/050/00369/AM 1 5/

lDeclsmn :
Iawalted from D/o C&PC.

JL 'HQ File

1:01/87/050/00368/AM1 5/
il Decision:
| *awalted from Dlo C&PC

Tgﬁﬂﬁ

A copy of appllcatlon has been forwarded to D/o C&PC on 13.01.2015. Comments

ase No.:41/30/87-ALC1/2014 :Party Name:FORECH INDIA
.LIMITED

RLA File

OS/23/040/00237/AM 15/

A DIL No. 7/280/2014-TSW dated 07 11. 2014 was |ssued by D!PP to firm. This was
lfollowed by Reminder from DGFT on 08.12.2014 giving 15 days time for submission of information.

1 Caée No.:28/42/87-ALC1/2014 Party Name:EXPANDED |

POLYMER SYSTEMS PVT.
LTD

o flqeet No/Date:42/87- [Status:
‘ALCi1/2014 Deferred
'14.01.2015 {
Lic.No/Date:0510391124 | Defer
-15.09.2014 JDate :28.01.2015

RLA File
103/94/040/00567/AM 15/

'Meet No/Date:42/87-  'Status:
ALCI1/2014 'Deferred
114.01.2015
Lic.No/Date:0310789205 |Defer
15.09.2014 Date:04.02.2015

||| iCase No.:27/42/87-ALC1/2014 Party Name:INTERNATIONAL Meet No/Date:42/87-

CONVEYORS LIMITED

RLA File
:03/94/040/00558/AM 15/

A copy of application has been forwarded to D/o C&PC on 13 01 2015. Comments

X

o @fera Qo _figer, smfAgs.
T NGHAL, L.T.S.
Dr. LALIT B, SIS e

Additional Director General of Foreign Trade

g I 9 qq-\fras;-\f

Ministry of Commerce & Industry, Government of India
7% faoeh/New Delhi

 [Status:
ALC1/2014 iDeferred
'14.01.2015 |
ELicJNo/f)dté:(ﬁ 10789415 |Defer
18.09.2014 Date:04.02.2015




Q File
1/87/050/00266/ AM I 5/

ecision:
waited from D/o C&PC.

i:01/87/050/00355/AM 15/
[Decision:
ffrom DIPP,

:01/87/050/00354/AM 1 5/

5H HQFile

9

Fase No.:44/30/87-ALC1/2014 Party Name:MACRO
POLYMERS P. LTD.

RLA File
108/24/040/00229/AM15/

Case No.:13/42/87-ALC1/2014 Party Name:SERVEWELL

HOUSEHOLD APPLIANCES

" RLAFile

124/24/040/00015/AM 14/

;K}iect No/Date:42/87- Status:
ALC1/2014 Deferred
14.01.2015

Lic.No/Date:0810133408 iDefer
122.09.2014 Date:28.01.2015

-A copy of applucatlon has been forwarded to D/o C&PC on 24.10.2014. Comments

ase No.:14/42/87-ALC1/2014 Party Name:ROLEX RECLAIM [Meet No/Date:42/87- Status:
PVT.LTD. 'ALC1/2014 Deferred
14.01.2015
ssfHQ File RLA File Lic.No/Date:2410041590 | Defer
:24/24/040/0001 1/AM15/ 25.09.2014 Date:04.02.2015

A copy of application has been forwarded to DIPP on 13 01 2015 Comments awaited

Meet No/Date:42/87- Status:
ALC1/2014 Deferred
14.01.2015 '
' Lic.No/Date:2410041595 |Defer
30.09.2014 Date:04.02.2015

Decision:
awaited from D/o C&PC

|
HQFile
| 0 I/87/050/00367IAM 15/

1 Decision:
| ‘awaited from D/o C&PC.

R | R —

] Case No.:26/42/87-ALC1/2014 Party Name:K ANDUI

INDUSTRIES PVT. LTD,

RLA File
:03/94/040/00104/AM 15/

A copy of application has been forwarded to D/o C&PC on 13.01.2015. Comments

‘Meet No/Date:42/87-
'ALC1/2014

14.01.2015
Lic.No/Date:0310789841
30.09.2014

Defer

iStatus:
‘Deferred

Date:04.02.201 5

\

A copy of application has been forwarded to D/o C&PC on 13.01. 2015. Comments

Sio @fera fdo HwaT, and &,
Dr. LALIT B. SINGHAL, 1.T.S.

3
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lawaited from D/o C&PC.

[ |ifase No.:32/42/87-ALC1/2014 Party Name:POLYGENTA  ‘Meet No/Date:42/87- Status:
TECHNOLOGIES LTD ALC1/2014 Deferred
a 14.01.2015
spfioFile RLA File Lic.No/Date:0310789866 [ Defer
- | [101/87/050/00373/AM1 5/ 103/95/040/0021 /AMLS/ 30.09.2014 Date:04.02.2015 X(
‘E Ibecision: A copy of appltcatlon has been forwarded to D/o C&PC on 13.01.2015. Comments
| | jwaited from D/o C&PC.
[T [Case No.:33/42/87-ALC1/2014 Party Name:POLYGENTA  Meet No/Date:42/87-  Status:
TECHNOLOGIES LTD ALCI1/2014 Deferred
H 14.01.2015
$ollHo File RLA File Lic.No/Date:0310789868 [Defer
' [:01/87/050/00374/AM15/ :03/95/040/00215/AM15/ 30.09.2014 Date:04.02.2015
Decision: A copy of application has been forwarded to D/o C&PC on 13.01.2015, Comments

' [ Case No.:36/42/87-ALC1/2014 Party Name:THE DHARAMS!  Meet No/Date:42/87-  [Status:
1 MORARJI CHEMICAL CO  ALCI1/2014 Deferred
Nl LTD 14.01.2015 [
64 HQ File RLA File Lic.No/Date:0310789918 [Defer
[l 1:01/87/050/00377/AM1 5/ :03/95/040/00557/AM1 5/ 01.10.2014 Date:04.02.2015
7 " e
|| iDecision: A copy of appllcatlon has been forwarded to D/o C&PC on 13.01.2015. Comments |’

' | lawaited from D/o C&PC.

[ iCase No.:29/42/87-ALC1/2014 Party Name:CHIRAG PACK ~ Meet No/Date:42/87-  [Status:
(INDIA) PVT. LTD. ALC1/2014 {Deferred
e 14.01.2015
il HO File RLA Fite o Lic.No/Date:0310789982 [Defer
::01/87/050/00370/AM15/ :03/94/040/00572/AML 5/ 07. lO 2014 iDate:04.02.2015
: :Decision. A copy of application has been forwarded to D/o C&PC on 13.01.2015. Comments
i 'awalted from Dlo C&PC
! b . R e
‘ Sio #fera Ao YA, sndHrgw.
Or. LALIT B. SINGHAL, I.T.s.

3T
Additional Director General of Foreign Trade
uq HATHAA, HIIAd JIBIR
Ministry of Commerce & Industry, Government of India
fa=fi/New Dethi
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| KCase No.:1/30/87-ALC172014 Party Name:V.K.A.  .Meet No/Date:d2/87- Status:
POLYMERS PRIVATE 'ALC1/2014 Deferred
, LIMITED 14.01.2015
' HQ File RLA File Lic.No/Date:3210077277 |Defer
2801/87/050/00223/AM 1 5/ :32/24/040/00017/AM 15/ 08.10.2014 Date:28.01.2015

—

‘| IDecision:  RLA, Coimbatore and firm were requested 'vide letter dated 24.11.2014 and
' 109.01.2015 to furnish 4.7 application expeditiously. However 4.7 Application still awaited

‘ me RLA, Coimbatore and firm. -

f 6eéfsﬁ_ —A_ eepy of applucatlon has been fowvarded to Dlo C&PC on 13.01.2015. Comments

= Lo _ o

! .Case No.:8/42/87-ALC1/2014 Party Name:PORUS Meet No/Date:42/87- Status:

: LABORATORIES PVTLTD  ALCI1/2014 Deferred

, 14.01.2015

6 HQ )Fle ~ RLAFile ‘Lic.No/Date:0910061073  [Defer \
| [ :01/87/050/00349/AM 1 5/ 09/24/040/0033 1/AM15/ 09 10.2014 Date:04.02.2015

lawaited from D/o C&PC.

[ [E:;;eANo. :30/42/87-ALC1/2014 Party Name:JESONS  Meet No/Date:42/87- Status:
INDUSTRIES LTD. ALC1/2014 Deferred

_‘ 14.01.2015
. IHQ File RLA File  Lic.No/Date:0310790087 JDefer
i[ 01/87/050/00371/AMIS/ 103/94/040/00633/AM15/ 09.10.2014 Date:04.02.2015
| ‘Declsmn' A copy of application has been forwarded to D/o C&PC « on 13.01 2015, Comments
| awalted from Dlo C&PC
. Case No.:37/42/87-ALC1/2014 Party Name:ZENITH  Meet No/Date-42/87- Status:
1 INDUSTRIAL RUBBER ALC1/2014 Deferred

; PRODUCTS PVT. LTD 14.01.2015 j
165 HQ File RLA File © Lic.No/Date:0310790230 |Defer
M :01/87/050/00378/AM15/ :03/95/040/00586/AM 1 5/ 14.10.2014 |Date:04.02.2015
. IfDecision: A copy of application has been forwarded to DIPP on 13.01.2015. Comments awaited
1 from DIPP.

a3 faochi/New Delhi

X
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:giro LALIT E SINGHAaer I.LT.S.

: 3
Additional Director General of Foreign Trade
mioTog UF ST HATeld, R WRER

Ministry of Commerce & Industry. Government of Indi2
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[rase No.:21/42/87-ALC1/2014

HQ File
01/87/050/00362/AM 15/

ecision:
alted from Dlo C&PC

=

B7lHQ File
J-01/87/050/00388/AM1 5/

|DeéIS|on'
iawaited from Dfo C&PC.

.
-

HQ File
:01/87/050/00352/AM15/

—5—

*Declswn'
|awaited from D/o C&PC.

NHQ File
:01/87/050/00356/AM1S/

Decns:on.
Ifrom DIPP.

" RLAFile

22

Party Name:GAJRAJ
AGENCIES PRIVATE
LIMITED

RLA File
102/24/040/00127/AM15/

Case No.:47/42/87-ALC1/2014 ‘Party Name:SYNTHETIC

PACKERSPLTD

RLA File
:07/24/040/00246/AM 15/

PVT.LTD.,

:15/24/040/00013/AM15/

ICase No.:15/42/87-ALC1/2014 Party Name:ROLEX RECLAIM ‘Meet No/Date:42/87-

PVT.LTD.

RLA File
24/24/040/000 13/AM15/

:Meet No/Date:42/87- Status:
‘ALCH/20i4 Deferred
14.01.2015
* Lic.No/Date:0210205069 Defer
16.10.2014 Date:04.02.2015

A cbpy of appllcatlon has been forwarded to D/o C&PC on 13.01.2015. Comments

Meet No/Date:42/87-  [Status:

ALC1/2014 Deferred
14.01.2015 ;
‘Lic.No/Date:0710106849 |Defer )(
16.102014 Date:04.02.2015

A copy of appllcatlon has been forwarded to D!o C&PC on 13 01.2015. Comments

Case No.:11/42/87-ALC1/2014 Party Name:JJ PLASTALLOY Meet No/Date:42/87- N

Status:
ALC1/2014 |Deferred
14.01.2015 }
Lic.No/Date: 1510022030 Defer X
17.10.2014 |Date:04.02.2015 |

A copy of appllcataon has been fofwafdéd to Dlo C&PC on 13.01.2015. Comments

Status:
:ALC1/2014 Deferred
14.01.2015
Lic.No/Date:2410041610 | Defer \"(
21.10.2014 Date:04.02.2015

A copy of appllcatlon has been forwarded to DIPP on 13.01.2015. Comments awaited

=fo

g AT

| wfera fao s,
Dr. LALIT B, SINGHAL, +. TS

| al Director General of Foreign Trade
Addition

AT, VI
Ministry of g::mmerce & Industry, Government of india
7 facchi/New Delhi
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! u ase No.:31/42/87-ALC1/2014 Party Name:VISEN ~ Meet No/Date:42/87- Status:
‘ INDUSTRIES LIMITED ALC1/2014 Deferred
.‘i 14.01.2015

ofioFie T Ria Fle.  ‘LicNo/Date:0310790488  [Defer

- ['I01/87/050/00372/AM15/ 103/95/040/001 58/ AM1 5/ 22.10.2014 Date:04.02.2015 &
i ecl—su;ni A copy of apphcatlon has been forwarded to Dlo C&PC on 13.01.2015. Comments

I

Nl

waited from D/o C&PC.

| Declsmn'

'Nawaited from D/o C&PC.

' [Case No.:34/42/87-ALC1/2014 'Party Name:VISEN * 'Mect No/Date:42/87- Status:
F INDUSTRIES LIMITED 'ALC1/2014 [Deferred
14.01.2015 |
HQ File RLA File Lic.No/Date:0310790486 | Defer X
:01/87/050/00375/AM15/ :03/95/040/00387/AM1 5/ 22.10.2014 |Date 04.02.2015

A copy of application has been forwarded to

D/o C&PC on 13 01 2015 Comments

. [[Case No.:35/42/87-ALC1/2014  Party Name:VISEN  Meet No/Date:42/87-  Status:
INDUSTRIES LIMITED :ALC1/2014 iDeferred
14.01.2015
7 [HQ File RLA File Lic. No/Date 0310790487 Defer X
Ik 01/87/050/00376/AM ] 5/ 03/95/040/00389/AM 15/ 22.10.2014 IDate 04.02.2015
! JDecmon' A copy of apphcation has been forwarded to D/o C&PC on 13.01.2015. Comments
\ !awalted from D/o C&PC
8 5 Lambait ittt . e
| .case No.:20/42/87-ALC1/2014 Party Name:OSTERN * ‘Meet No/Date:42/87- (Status: f
? PRIVATE LTD. ALC1/2014 !Deferred
S 14.01.2015 ,
7 IHQ File RLA File Lic.No/Date:02102(
| 205103 Defer
: I: 0]/87/050/0036I/AM 15/ :02/24/040/00068/AM 1 5/ _29 10 2014 Date 04.02.2015 x
Declsmn. A copy of application has been fon/varded to Dlo C&PC on 13 01 2015 Comments

| |awarted from D!o C&PC

SRS | E—

Ffo
Dr.

?“Tﬁ:‘lﬁ fo &I"E.I‘a’
LALITB. SINGHAallglé‘TQ&"?

Additional Director General of Foreign Trade

]
Ministry of Commerce & Indust-,

WA J HITT INFIT
sevetament of india

'-f.f X FENT rv.-..n..
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fFase No.:22/42/87-ALC1/2014 Party Name:GAJRA]  Meet No/Date:42/87- [Status:
: AGENCIES PRIVATE ALC1/2014 IDeferred
‘ LIMITED 14.01.2015
b i File RLA File Lic.No/Date:0210205102  [Defer
1/87/050/00363/AM 15/ :02/24/040/00142/AM15/ 29.10.2014 Date:04.02.2015 Y
| eclsmn. A copy of applrcatron has been forwarded to Dlo C&PC on 13.01.2015. Comments
' lewaited from D/o C&PC.
! [Case No. :38/42/87-ALC1/2014 Party Name:ZENITH Meet No/Date:42/87- _‘Status:
. INDUSTRIAL RUBBER ‘ALC1/2014 Deferred
| PRODUCTS PVT. LTD. 14.01.2015
7S[HQ File o ~ RLAFile "~ Lic.No/Date:0310790630 |Defer
' [:01/87/050/00379/AM15/ 103/95/040/00614/AM 15/ 30.10.2014 Date:04.02.2015 ¥
! ,Declsmn. A copy of applrcatron has been fomrarded to DIPP on 13.01. 2015 Comments awaited
 Jlifrom DIPP.
B |Casé1?r§' :41/42/87-ALC1/2014 Party Name:MANALI ~ :Meet No/Date-42/87. Status:
s ‘PETROCHEMICALS ALCI/2014 Deferred
3 I LIMITED '14.01.2015
7§ [HQ File RLA File ‘Lic.No/Date:0410159660 |Defer |
| || 101/87/050/00382/AM15/ +04/24/040/00184/AM 1 5/ 31102014 Date:04.02.2015
%I‘ .Decrsron. A copy of applrcatlon has been forwarded to Dlo C&PC on 13.01.2015. Comments
j awaited from Dfo C&PC.
Case No.:5/38/87-ALC1/2014 Party Name:SHAKUN Meet No/Date:42/87- ~ [Status;
! ‘POLYMERS LIMITED, 'ALC1/2014 'Deferred
] 14.01.2015 |
7 | HQ File 7 U RLAFE T Lic.No/Date:3410040654 ':Hef
:Lie.No/Date: er
: Lo /87/050/00340/AM 15/ 134/24/040/00195/AM1 5/ 05.11.2014 Date:04.02.2015
| ]Decrsron' RLA, Vadodara and firm were requested vide letter dated 09.01.2015 to furnish

wapplrcatlon expedltrously Application awarted from RLA Vadodara and firm.
— ]
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! 01/87/050/003 SO/AM ] 5/ :03/95/040/00630/AM15/

i IDecision:
awaited from Dio C&PC

, Case No.:44/42/87-ALC1/2014 Party Name:NEXGEN
FLUOROPOLYMERS PVT.

! LTD
7J1 ' RLA File

HQ File

:01 /87/050/00385/AM 15/ :05/24/040/003 12/AM15/

LDeclsmn.
‘awaned from Dlo C&PC

‘ Case No.:45/42/87-ALC1/2014 Party Name:SINGH

PVT.LTD.

te _ T
'; ‘HQ File RLA File
ifl e l/87/050/003 86/AM I 5/ 05/24/040/00344/AM 15/

Declslon
awarted from D/o C&PC

.l Fase No.:39/42/87-ALC1/2014 Party Name:ORIENTAL ; :Meet No/Date:42/87- Status:
CONTAINERS LIMITED ALC1/2014 Deferred
14.01.2015
QFile "RLAFile  Lic.No/Date:0310790782 |Defer
05.11.2014 Date:04.02.2015

A copy of applrca’don has been -fdrwarded to Dlo C&PC on 13.01.2015. Comments

Ar coby of apphcatlon has been- rdrwarded to Dlo C&PC on 13.01.2015. Comments

PLASTICISERS & RESINS (I)

A copy of applrcatlon has been forwarded to Dlo C&PC on 13. 01 2015. Comments

" Meet No/Date:42/87- Status:
ALCI1/2014 Deferred
14.01.2015
Lic.No/Date:0510391865 |Defer
05 11.2014 Date:04.02.2015 X

‘Meet No/Date:_&iilfi?-m N '"{s't}ids:

ALC1/2014 ‘Deferred

14.01.2015 _;
Lic.No/Date:0510391882 |Defer

07.11.2014 |Date:04.02.2015 \K

! }Declsmn

' iCase No.:16/42/87-AL.C172014 " Party Name:SNF [INDIA] PVT. ‘Meet No/Date-42/87- |Status:

1IN LTD., ALC1/2014 Deferred
I o '14.01.2015 |

f % I‘HQ File RLA File rLic No/Date:2610012696 lDefer

N 01/87/050/00357/AM15/ 126/24/040/00013/AM1 S/ 11.11.2014 {Date:04.02.2015

A copy of appllcatron has been forwarded to Dlo C&PC on 13.01 2015, Comments

‘awaited from D/o C&PC

Bfo iferg o & A,
Dr. LALIT B. SINGHA:HE 1. TV;‘

HIYT qramrR
Additional Director General of Fareign Trade

g IENT HJ\({"I HITH LFHTY
MrmstryofCommerce&rn\.uu. ¥ Orcerment of Indid
EER ST




Q File
0 l/87/050/00358/AM l 5/

. PDecision:
: waited from Dfo C&PC.

T \Case No.:24/42/87-ALC1/2014

i’ —

HQ File
: 0|/87/050/00365/AM]5/

" Decision:
1 || iawaited from D/o C&PC.

HQFile
01/87/050/00360/AM1 5/

ill Decision:
from DIPP

jCase No.:5/42/87-ALC1/2014
i
|

5 HQ File

| o

01/87/050/00346/AM | 5/
| [Decision:

awalted from Dlo C&PC
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RLA File
26/24.’040.’000 14/AMI5/

Party Name: WACKER
METROARK CHEMICALS
PVT LTD.
RLA File

02/24/040/00 157/AM15/

Case No.:19/42/87-ALC1/2014 Party Name:TRP SEALING

SYSTEMS (INDIA) PRIVATE
LIMITED

RLA File
:31/83/040/00185/AM15/

Party Name:MACRO
'POLYMERS P, LTD.

RLA File
:08/24/040/00303/AM 15/

ase No.:17/42/87-ALC1/2014 Party Name:SNF [INDIA] PVT. Meet No/Datc:42/87-
LTD.,

ALC1/2014
14.01.2015

Lic.No/Date:2610012697 [Defer

Status:
!Defe rred

{Date:04.02.201 5

11.11.2014

I sion: A copy of appilcataon has been foMarded to Dlo C&PC on 13.01.2015. Comments

\

Meet No/Date:42/87-  [Status:
ALC1/2014 Deferred
14.01.2015 |

Lic.No/Date:0210205142  Defer

ll]l20l4

Date:04.02.2015

A copy of appllcatlon has been fon:varded to Dio C&PC on 13.01.2015. Comments

‘Meet No/Date:42/87-  [Status:
ALC1/2014 |Deferred
14.01.2015 {
Lic.No/Date:3110065050 | Defer

12.11.2014

Date:04.02.2015

N

A copy of apphcatson has been forwarded to DIPP on 13.01.2015. Comments awaited

' Meet No/Date:42/87- Status;
ALC1/2014 Deferred
114.012015
iLic.No/‘Date:0810133802 Defer X
13.11.2014 Date:04.02.2015| -

A copy of application has been forwarded to Dfo C&PC on 13 01.2015. Comments

s‘fo eﬂ%ra Qo YA, s ga.
Dr. LALIT B. SINGHAL, I.TS.

YR
Additional Director ‘General of Foreign Trade
=] U R0 STRRTRF S ISR I 055 1) 4

Ministry of Comreire w - L ~ntufinda
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' ' frase No.:10/42/87-ALC1/2014 Party Name:GLENROCK Meet No/Date:42/87-  [Status:
D RUBBER PRODUCTS PVT. ALC1/2014 Deferred
L LTD. 14.01.2015 ;
QFile ~~  RLAFile i No/Date: 1010058874 ]Defer &
' g01/87/050/0035 UAMISI IO/24/040/00075/AM 15/ 131 l 20!4 iDate:04. 02.2015 X
: ecision: A copy of apphcatnon has been forwarded to DIPP on 13.01.2015. Comments awaited
from DIPP. -
" liCase No.:12/42/87-ALC1/2014 Party Name:1).PLASTALLOY :Meet No/Date:42/87- Status:
! PVT. LTD,, ALCL1/2014 Deferred
: . '14.01.2015
¢4 'HO File o TTRLAFile 7 Lic.No/Date:1510022034 Defer
0I/87/050/00353/AMI5/ I5/24/040/000I6/AMI 5/ 13.11.2014 Date:04.02.2015
| 2 e —
i Decision: A copy of appllcatlon has been forwarded to Dio C&PC on 13.01.2015. Comments

"I :awaited from D/o C&PC.

| i e —
Case No.:1/42/87-ALC1/2014 :Party Name:ASHIRVAD PIPES Meet No/Date:42/87-  [Status:
PVTLTD., ALC1/2014 ‘Deferred
14.01.2015 ‘

| gﬁ(fﬁie ~ RLAFile  LicNoMDate:0710106990 Defer <
14.11.2014 Date:04.02.2015

a2 /87/050/00342/AM l 5/ :07/24/040/00288/AM 15/
FDeﬂsnon' A copy of apphcatlon has been fowvarded to D/io C&PC on 13.01.2015. Comments
;awalted from Dlo C&PC.

' ﬁ7 i{Case No.:2/42/87-A1.C1/2014 Party Name:ASHIRVAD PIPES Meet No/Date:42/87- Status:
_ PVT LTD., ‘ALC1/2014 Deferred
'R 14.01.2015
Hsg iHQ File RLA File ‘Lic.No/Date:071010699!  Defer
1:01/87/050/00343/AM 15/ 207/24/040/00290/AM 1 5/ 14.11.2014 Date:04.02.2015 \K
Decision: A copy of apphcatlon has been forwarded to D/o C&PC on 13.01.2015. Comments

:awaited from D/o C&PC.

gl? m E SIN HAL, ITS

1
’ gy
‘ Additional Director General of Foreign Trade
ZfoTon wd Fel ATl MG WYER
Ministry of Commerce & 'nduslry e vermment of india

I
ot L R il




QFile

ecision:

Fase No.:3/42/87-ALC1/2014

01/87/050/00344/AM 15/

14 Party Name:ASHIRVAD PIPES Meet No/Date:42/87- Status:
PVT LTD., ALC1/2014 Deferred
. 14.01.2015
RLA File “Lic.No/Date:0710106993  Defer
07/24/040/0029]/AM15/ :]4 11.2014 Date:04.02.2015 (
A copy of application has been forwarded to D/o C&PC on 13.01.2015. Comments

walted from Dlo C&PC -
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D3 |HQ File

' Declsnon.
_‘ ‘awaited from

[ ‘awalted from Dlo C&PC

: ‘ 01/87/050/00350/AM 15/

.Case No.:9/42/87-ALC1/2014  Party Name:MRC ICLEAN  Meet No/Date:42/87-  {Status:
SYSTEMS PRIVATE 'ALC1/2014 Deferred
) LIMITED 14.01.2015 :
RLA File jL}c.No/SA?e:o9|0061249 Defer
:09/24/040/00439/AM 15/ 17.11.2014 Date:04.02.2015
A copy of application has been forwarded to Dlo C&PC on 13 01 5(;15_ . a)mments

| ICase No.:46/42/87-ALC1/2014 Party Name:VIKAS Meet No/Date:42/87-  [Status:
, GLOBALONE LIMITED 'ALC1/2014 Deferred
o 14.01.2015
91| HQ File RLA File Lic.No/Date:0510391992 [Defer
| [[1:01/87/050/00387/AM 15/ :05/24/040/00358/AM15/ 14.11.2014 Date:04.02.2015
\ Declsmn. A copy of application has been fontvarded to Dfo C&PC on 13 01.2015. Comments
awaited from Dfo C&PC
il Rt B R
|
1 Case No.:48/42/87-ALC1/2014 Party Name:ASHIRVAD PIPES Meet No/Date:42/87- V!Status:
: PVT LTD.,, ALC1/2014 :Deferred
; 14.01.2015
HQ File RLA File Lic.No/Date:0710106992 | Defer |
|l :01/87/050/00389/AM15/ :07/24/040/00287/AM 15/ '14.11.2014 {Date:04.02.2015 *
| T e [
Decision: A copy of application has been fonavarded to Dlo C&PC on 13.01.2015. Comments

D/o C&PC.
arrd AL gH.

sifera Ao
gl? LALIT B. SINGHAL 1.T.S.
oreign Trade

i
Addi | Director General of F
Ll Fefm H AL HiTel

Ministry of Commerce & Incusty ¥ vemment of ingha
g frafirtee T
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| [#hase No.:23/42/87-ALC1/2014 Party Name:/.D, JONES & CO. Meet No/Date:42/87- Status:
! PVT. LTD. 'ALC1/2014 Deferred
! 114.01.2015
ol |iQ File ~ RLAFile "~ Lic.No/Date:0210205194 [Defer
L 1/87/050/00364/AM 1/ :02/24/040/001 S0/AM1 5/ 18.11.2014 Date:04.02.2015 \(
; ecré.;o?__—A copy of applrcatron has been forwarded to Dfo C&PC on 13.01.2015. Comments
! waited from Dlo C&PC B o
|
Tgf:a";é" No.:4/42/87-ALC1/2014  Party Name:GUJARAT CRAFT Meet No/Date:42/87- [Status:
| INDUSTRIES LTD., ALC172014 fDererred
14.01.2015 ;
us HQ File RLA File 'Lic.No/Date:0810133864 |Defer X
| [[01/87/050/00345/ AM 1 S/ :08/24/040/00247/AM15/ 19.11.2014 'Date:04.02.2015
\ Declsmn' A copy of applrcatron has been forwarded to Do c&PC on 13.01. 2015 Comments
! ]awalted from Dlo C&PC
B rCase No.:7/42/87-ALC1/2014 Party Name:SHRINATH FLEX] Meet No/Date:42/87-  [Status:
b PACK PVT LTD ALCI/2014 iDeferred
¥ . 14.01.2015 j
9§ HQ File RLA File 7 'LicNo/Date:0910061 282 Defer
! !)@/050/00348/AM s/ 09/24/040/00084/AM1 5/ 20.11.2014 *Dare :04.02.2015
i 'Dec:smn. A copy of app!rcatron has been forwarded to Dlo C&PC on 13 01 2015 Comments
: rawarted from Dlo C&PC
T" Case No.:43/42/87-ALC1/2014  Party Name:BLS POLYMERS Meet No/Date-d2/87- IStatus:
i‘ LTD. 'ALC1/2014 [Deferred
3 S 14.01.2015 _
HQ File RLA File LicNo/Date:0510392131De
: fer
| 0|/__87/050/00384/AM1 5/ 05/23/040/0035]/AM 15/ 24.11.2014 Date:04.02.2015
Decision: A copy of applrcatron has been forwarded t PC on 1
0 Dlo C&PC on 13.0
awaited from D/o C&PC. &
I dfera Qo Aae, sm A=
' -Ev.;t: LALIT B, SINGHAL, 1.T8.
‘ N e =R
: Additional Director General of Foreign Trade
| T FE A {117 HITH AR
Miniatry of Commerce & Industry “awernmen of india
1 :'? ﬁ}?;'f‘!rr_-_ ety




iwf e No.:25/42/87-ALC1/2014 Party Name:GAJRAJ Meet No/Date:42/87-  Status:
f AGENCIES PRIVATE ALC1/2014 lDeferred
LIMITED 14.01.2015 K )
[QFile RLA File Lic.No/Date:0210205229 Defer
01/87/050/00366/AM 15/ -02/24/040/00164/AM15/ 25.11.2014 Date:04.02.2015
Dec A copy of application has been forwarded to Dio C&PC on 13.01.2015. Comments ¥

eclsmn'
awalted from Dfo C&PC.
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|awa|ted from D/o C&PC

(Case No.:18/42/87-ALC1/2014 Party “Name:SNF [INDIA] PVT. :Meet No/Date:42/87- Status:
| LTD., ‘ALC1/2014 Deferred

| : 14.01.2015

HQ File TRLAFile T T LicNo/Date:2610012701 |Defer X
01/87/050/00359/AM15/ 126/24/040/00015/AM1S/ 28.11.2014 Date:04.02.2015
kDecnsnon' A copy of appllcatlon has been forwarded to Dlo C&PC on 13.01.2015. Comments

" Case No.:42/42/87-ALC1/2014 Party Name:STERA Meet No/Date:42/87-  Status:
‘ENGINEERING INDIA ALC1/2014 iDeferred
B PRIVATE LIMITED 14.01.2015
HQ File RLA File Lic.No/Date: 04]0]59815 tDefer
‘ 91@2950/00383/’““ 15/ b O4/24/040/0022]/AM 15/ 02.12.2014 :Date:04.02.2015
| Decision: A copy of appllcatlon has been fomrarded to D/o C&PC on 13.01.2015. Comments

awaited from D/o C&PC.

: 101 .HQ File
0 l/87/050/00336fAM 15/

Decxsnon.

Case No.:1/38/87-ALC1/2014 Party Name: VISEN  Meet No/Date:42/87-  [Status:
INDUSTRIES LIMITED ALC1/2014 Deferred
e 14.01.2015 x
RLA File :Lic.No/Date:0310791636 |Defer
103/95/040/00622/AM15/ 03.12.2014 Date:04.02.2015

RLA, Mumbai and firm were rcquested vide letter dated 09.01.2015 to furnish
application expeditiously. Application awalled from RLA, Mumbai and f irm.

Bfo @féra

flo

Riga,
Dr. LALIT B. SIN HAT.‘?&

AT

qurR
Additional Director General of Foreign Trade
qrean uwa AIFER

Mini Sor
lmstryolCommercpgr Ut e e ingy
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.‘ Case No. 338/87-ALC1/2014 Party Name:VISEN  Meet No/Date:42/87-
‘ INDUSTRIES LIMITED ALC1/2014
14.01.2015

Status: Deferred

"~ RLA ST T T Lic.No/Date:0310791639 Defer

y WF'}T(W o RLA File

] ::01/87/050/00337/AMI15/ 03/95/040/00623/AM 15/ 03.12.2014 Date:04.02.2015

i Dec:smn. RLA, Mumbai and firm were requested “vide letter dated 09.01.2015 to furnish }(
appllcatlon expeditiously. Apphcatlon awaited from RLA, Mumbai and firm.

1 [Case No.:3/38/87-ALC1/2014 Party Name:VISEN  MeetNo/Date:d2/87-  Status: Deferred
o INDUSTRIES LIMITED iALC1/2014 W‘
IR ; 14.01.2015 |
| . . .
143 IHQ File RLA File Lic.No/Date:0310791640 \Defer
"1 :01/87/050/00338/AM15/ :03/95/040/00621/AM 15/ 03.12.2014 \Date: 04 02.2015 x
! 'Dec1smn. RLA, Mumbai and firm were requested vide letter dated 09.01.2015 to furnish
! |app1|cat|on expedltlously Apphcatnon awalted from RLA, Mumbal and ﬁrm
|
m Case No.:4/38/87-ALC1/2014 Party Name:NITREX ~ Meet No/Date:42/87-  Status:

'CHEMICALS INDIA LTD., ALCY/2014 %Deferrcd
n ‘ 14.01.2015 i
1\l 04 HQ File RLA File Lic.No/Date:5210041337 {Defer
I‘ :01/87/050/00339/AM 15/ 52/24/040/00045/AM!5/ 04.12.2014 :Date-04 02.2015 X
"l |Decision: RLA, Surat and firm were requested vide letter dated 09.01.2015 to furnish
| apphcatlon expedmously Appllcatlon awaited from RLA, Surat and firm.
‘ | iCase No.:6/42/87-ALC1/2014 -Paﬁy Name:MACRO ~ Meet No/Date:42/87- Status:
| | POLYMERS P. LTD. IALC1/2014 iDeferred
| L 14.01.2015 |
#105 HQ File RLA File Lic.No/Date:0810134015 |
. 015 Defer

01/87 :
| i D /'050/00347/AM 1 5/ :08/24/040/00330/AM 15/ 04 12.2014 aDate 04.02.2015
o ecision: A copy of appllcatlon has been forwarded to D 8
| P_  lawaited from Dio C&PC, /o C&PC on 13.01.2015. Comments
| - e N ]
gf;_a CALIT B, SINGHAL, 1.T.8.
I Additional Director General of Foreign Trade
I o AT, W ISP
| Ministry of Commerce & industy Grvernment of India
1 ;;—SJ; 12,};;57”\,. Lt
|
t
|
|
1
S —
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| Jcase No.: No.:40/42/87-ALC1/2014 Party Name:SRF LIMITED ~ ‘Meet No/Date:42/87-  Status:
ALC1/2014 Deferred
Al 14.01.2015
l‘w HOQFle  RLAFile  LicNo/Date:0410159852 Defer
w 01/87/050/0038I/AM 1 5/ 04/24/040/00025/AM]5/ ‘08 12.2014 |Date:04.02.2015 X
: rDeclslon. A copy of apphcatuon has been forwarded to Dlo C&PC on 13.01.2015. Comments
' 1awa|teci from Dio C&PC.

T

#7 HQ File
:01/87/050/00392/AM15/
The Committee noted that the appllcation is still awaited from RLA. Hence, it

‘was declded to call for appllcatlon from RLA and f' irm for further consideration of the case.

ettt

:Declsmn

ol ‘Cnse e No.:51/42/87-ALC1/2014 Party Name:KAMSONS Meet No/Date:42/87-  [Status:
CHEMICALS PVT.LTD. ALC1/2014 Deferred
14.01.2015
~ RLAFle ~ Lic.No/Date:0310792542 |Defer
103/94/040/00926/AM1S/ 01.01.2015 |Date:04.02.2015

anf. A gw.

o wrfera fle fHud,
gb‘ir LALIT B_ SINGHAL, \.T.S.
I
- Additional Director General of Foreign Trade

M fgﬂ mmerce & maﬁﬁmmmem of india
I i i H . . of Col
‘ Meeting ended with thanks to Chair and all participants. inietry ot CoT Rl SRS
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